
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

June 25 

2025 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 
Supreme Court 
High Courts 

• Andhra Pradesh High Court 
• Bombay High Court 
• Calcutta High Court 
• Chhattisgarh High Court 
• Delhi High Court 
• Gauhati High Court 
• Gujarat High Court 
• Himachal Pradesh High Court 
• Jharkhand High Court 
• Jammu and Kashmir High Court 
• Karnataka High Court 
• Kerala High Court 
• Madras High Court 
• Manipur High Court 
• Meghalaya High Court 
• Madhya Pradesh High Court 
• Patna High Court 
• Rajasthan High Court 
• Telangana High Court 
• Tripura High Court 
• Uttaranchal High Court 

Tribunals 
• Income Tax Appellate Tribunal 
• National Company Law Tribunal 
• Securities Appellate Tribunal 

Statutory 
• Central Act 
• Central Rules\Orders\Regulations 
• Central Notification 
• State Act 
• State Rules 

Foreign Statutory 
• Foriegn Act 



 - 3 - 

© EBC Publishing Pvt Ltd 

  

Supreme Court   [1] 
Vyaravali Village Development Assn. v. Abraham Patani, (Vineet Saran and J.K. Maheshwari, JJ.), 

2022 SCC OnLine SC 2458 
  
Andhra Pradesh High Court   [4] 

Prudhvi Uma Sankar v. State, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2193 
Krishnasish Chanda v. Naveen Kumar, (B. Krishnamohan and A. Hari Haranadha Sarma, JJ.), 

2025 SCC OnLine AP 2195 
P. Yugandhar v. A.P. State Southern Power Distribution Co. Ltd., (Dr Venkata Jyothirmai Pratapa, 

J.), 2025 SCC OnLine AP 2196 
Sistu Vykunta Rao v. State, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2194 

  
Bombay High Court   [12] 

Hindustan Petroleum Corpn. Ltd. v. G.R. Engineering (P) Ltd., (Somasekhar Sundaresan, J.), 2025 
SCC OnLine Bom 2393 

IL & FS Financial Services Ltd. v. State of Maharashtra, (Jitendra Jain, J.), 2025 SCC OnLine Bom 
2402 

Nishit Patel v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 2025 SCC 
OnLine Bom 2397 

Paromita Puthran v. Municipal Corpn. of Greater Mumbai, (G.S. Kulkarni and Arif S. Doctor, JJ.), 
2025 SCC OnLine Bom 2394 

Prabhakar Gangadhar Chimanpure v. Sudhir Coop. Society Ltd., (R.M. Joshi, J.), 2025 SCC OnLine 
Bom 2400 

Pukharaji Rupaji Choudhari v. Chief Executive Officer, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 
2399 

Rakesh Mahadu Dandekar v. State of Maharashtra, (Sarang V. Kotwal and Shyam C. Chandak, JJ.), 
2025 SCC OnLine Bom 2395 

Ramakant Krishna Patil v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 
2025 SCC OnLine Bom 2401 

Reliance Integrated Services (P) Ltd. v. Commr. (CGST), (G.S. Kulkarni and Kishore C. Sant, JJ.), 
2024 SCC OnLine Bom 4212 

Samruddhi Industries Ltd. v. Kotak Mahindra Bank Ltd., (Somasekhar Sundaresan, J.), 2025 SCC 
OnLine Bom 2392 

Samruddhi Industries Ltd. v. Kotak Mahindra Bank Ltd., (Somasekhar Sundaresan, J.), 2025 SCC 
OnLine Bom 2398 

Sandeep v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom 
2396 

 
 
  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734618


 - 4 - 

© EBC Publishing Pvt Ltd 

Calcutta High Court   [36] 
Amal Chandra Das v. State of W.B., (Rajasekhar Mantha and Tapabrata Chakraborty, JJ.), 2025 SCC 

OnLine Cal 4967 
Apl Metals Ltd. v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 

2024 SCC OnLine Cal 12078 
APL Metals Ltd. v. Senior Intelligence Officer, (T.S. Sivagnanam, C.J. and Ajay Kumar Gupta, J.), 

2023 SCC OnLine Cal 6675 
BBA Infrastructure Ltd. v. Commr. of State Tax, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6681 
Bimal Roy-Dooars Construction Co.-Jv v. Union of India, (Raja Basu Chowdhury, J.), 2024 SCC 

OnLine Cal 12082 
Chandra Sekhar Seksaria v. CST, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023 SCC 

OnLine Cal 6680 
Debson Pumps (P) Ltd. v. Commr. of State Tax, (T.S. Sivagnanam and Supratim Bhattacharya, 

JJ.), 2022 SCC OnLine Cal 4693 
Dooars Construction Co. v. Union of India, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 

12081 
Essels Funds Management (P) Ltd. v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6689 
Harshal Kalra v. Commr. of State Tax, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4696 
J. L. Enterprises v. Commr. of State Tax, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6684 
Jalan Builders (P) Ltd. v. Commr., State Tax, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, 

J.), 2023 SCC OnLine Cal 6676 
Jalan Builders (P) Ltd. v. Satarupa De, (T.S Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 

SCC OnLine Cal 12074 
JL Enterprises v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Supratim Bhattacharya, J.), 2024 

SCC OnLine Cal 12077 
Jodhraj Mohanlal v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6687 
Jyote Motors Bengal (P) Ltd. v. Directorate General of Goods & Services Tax Intelligence, (T.S. 

Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC OnLine Cal 6678 
LGW Industries Ltd. v. Commr. (CGST), (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4695 
LGW Industries Ltd. v. Commr., (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6682 
Loknath Saraf Securities (P) Ltd. v. Union of India, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 

4698 
Madalyns Tea Enterprise v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6685 
Niraj Kumar Jaiswal v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 

12079 
R.K.D.S. & Associates v. Debasis Roy, (Sabyasachi Bhattacharyya, J.), 2022 SCC OnLine Cal 4691 
R.K.D.S. & Associates v. Debasis Roy, (Sabyasachi Bhattacharyya, J.), 2022 SCC OnLine Cal 4692 
Radha Tea Merchant v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6690 
Raj Metal Industries v. Union of India, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4689 
Ravi Traders v. Commr., (Krishna Rao, J.), 2023 SCC OnLine Cal 6686 
Realty (P) Ltd. v. Union of India, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4690 
RJS Tech Solutions LLP. v. CIT, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6688 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734642


 - 5 - 

© EBC Publishing Pvt Ltd 

RJS Tech Solutions LLP v. Debabrata Paul, (Md. Nizamuddin, J.), 2024 SCC OnLine Cal 12075 
Roshan Sharma v. Commr. of Revenue, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 

2024 SCC OnLine Cal 12076 
Sarada Construction v. Commr., State GST, (Md. Nizamuddin, J.), 2022 SCC OnLine Cal 4697 
Sarada Construction v. Commr., (T.S. Sivagnanam and Prasenjit Biswas, JJ.), 2022 SCC OnLine 

Cal 4694 
Statesman Ltd. v. Commr. (CGST), (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023 

SCC OnLine Cal 6679 
Sunrise Procon (P) Ltd. v. Commr. of Revenue, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6683 
Tega Industries Ltd. v. Drawback Department, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, 

J.), 2023 SCC OnLine Cal 6677 
Tirupati Assets (P) Ltd. v. Commr., (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12080 

  
Chhattisgarh High Court   [89] 

Ajay Kumar Chopda v. Rekha Lal Marar, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5962 
Akshat Steel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5982 
Alka Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5995 
Amit Kumar Bhatpahri v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 5969 
Anil Motwani v. Gurumukh Das Tejwani, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5958 
Ashok Kumar Sharma v. Rajkumar Baghel, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5964 
Asunta Lakra v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6021 
Bhanjan Majhi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6019 
Bharat Aluminum Co. Ltd. v. Vinod Kumar Sharma, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine 

Chh 5990 
Chaitanand Singh Rathiya v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 6017 
Chandra Kant Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6024 
Chandrakanta v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6000 
Cholamandalam Investment & Finance Co. Ltd. v. Trilok Singh, (Sanjay S. Agrawal, J.), 2025 SCC 

OnLine Chh 5956 
Chote Lal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5998 
D.K. Bisen (Dr.) v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6003 
Danieli India Ltd. v. SAIL, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 

5983 
Dhansai v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6016 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734727


 - 6 - 

© EBC Publishing Pvt Ltd 

Dinesh Chandravanshi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 
Chh 5993 

Dinesh Kumar Baghel v. Geetaram, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5960 
Ekta Kesharwani v. Sunil Kumar Kesharwani, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 

5979 
Gayatri v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine 

Chh 5977 
Ghanshyam Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 5970 
Ghanshyam Tapadiya v. Shimla Bigshop, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5963 
Gopal Fules v. Food Corpn. of India, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5981 
Hiteshwari Markandey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6040 
Jagarnath v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5996 
Jagmohan Mathur v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 

5975 
Janeshwar Kumar Thakur v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 6039 
Jasvindar Singh v. Manpreet Singh, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5965 
Jitendra Kumar Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6009 
Kamini Son v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5997 
Kanwalsay Markam v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6035 
Keshav Dewangan v. Khagesh Namdev, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5961 
Keshav Ram Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6001 
Kiran Korram v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6030 
Kunj Bihari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5967 
Madhusudan Dubey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6032 
Manisha Sharma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6043 
Manisha Singh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6033 
Manju Tiwari v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6029 
Manohar Singh Kanwar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 6028 
Manoj Khemani v. Harish Gangwani, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5959 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734670


 - 7 - 

© EBC Publishing Pvt Ltd 

Mansukh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine 
Chh 5989 

Meena Patel v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6026 
Monika Pandey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6023 
N. Jagdish Naidu v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5984 
N. Madhu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5986 
Nameeta Soni v. Union of India, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5992 
Nirmala Dansena v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6007 
Nirmala Hirwani v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6038 
Nirmala Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6037 
Parmeshwar Soni v. Sayra Bano, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5957 
Parmeshwari Dansena v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6008 
Poonam Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6020 
Pramod Kumar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6010 
Pranita Bansode v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6004 
Priti Mishra v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6027 
Pushpa Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6031 
Pushpendra Kumar Goyal v. Manoj Kumar Sahu, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine 

Chh 5955 
Pushplata Shukla v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6022 
Ram Saran Yadav v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6002 
Ramjeet Ram Bhagat v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6014 
Ranjit Kumar Kujur v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6018 
Rohani Sinha v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6005 
Rupa Anant v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6036 
Sangeeta Chawla v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5971 
Sangeeta Sagar Minj v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6015 
Sarita Yadav v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6025 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734736


 - 8 - 

© EBC Publishing Pvt Ltd 

Satyanarayan Sahu v. Ishwari Sahu, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 5980 
Satyanarayan Tiwari v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 5994 
Set Ram Chouhan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 5972 
Shilpa Kaushik v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5987 
Shilpa Kaushik v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5988 
Shubham Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6013 
Silpa Pramod v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6041 
Smita Singh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6011 
State of Chhattisgarh v. Sharad Chandra Komalwar, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 5976 
State of Chhattisgarh v. Uttam Sonkar, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 5966 
Sunil Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5985 
Surendra Yadav v. Vijay Rai, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 5974 
Susmita Mukherjee (Dr.) v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 6042 
Sweta Nag v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5999 
Tara Dongre v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6006 
Toran Chandravanshi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 5973 
Vakil Kumar Devta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 5968 
Vikas Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 5991 
Yogesh Kumar Tiwari (Dr.) v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 6012 
Yogmaya Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6034 
Zila Sahakari Kendriya Bank v. Chandrashekhar Kurrey, (Ramesh Sinha, C.J. and Bibhu Datta 

Guru, J.), 2025 SCC OnLine Chh 5978 
  
Delhi High Court   [3] 

Jagadish Das v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 4553 
Kuber Boddh v. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 4555 
State (NCT of Delhi) v. Neeraj Kumar, (Amit Mahajan, J.), 2025 SCC OnLine Del 4554 

 
  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734814


 - 9 - 

© EBC Publishing Pvt Ltd 

Gauhati High Court   [40] 
Ajay Kuli v. State of Assam, (Sanjay Kumar Medhi and Yarenjungla Longkumer, JJ.), 2025 SCC 

OnLine Gau 3039 
All Itanagar Tata Mobile & Carriage Tempo Welfare Assn. v. State of A.P., (Kardak Ete, J.), 2025 

SCC OnLine Gau 3059 
All Nagaland Pwd Field Workers Assn. v. J. Alam, (Yarenjungla Longkumer, J.), 2025 SCC OnLine 

Gau 3037 
Ashok Kr. Sen v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 3066 
Atul Sharma v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 3032 
Biocare Associates v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 3054 
C. Laldawngliana v. State of Mizoram, (Marli Vankung, J.), 2025 SCC OnLine Gau 3065 
C. Lalkhalha v. State of Mizoram, (Marli Vankung, J.), 2025 SCC OnLine Gau 3063 
Dalmia Cement (Bharat) Ltd. v. Union of India, (Manish Choudhury, J.), 2025 SCC OnLine Gau 

3069 
Eliza Begum v. Union of India, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 SCC OnLine Gau 

3048 
Fakar Uddin Ahmed v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3062 
Farhin Iqbal (Dr.) v. State of Assam, (Parthivjyoti Saikia, J.), 2025 SCC OnLine Gau 3041 
Gobinda Saha v. Union of India, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 SCC OnLine 

Gau 3070 
Gombo Tamin v. Arunachal Pradesh University, (Kardak Ete, J.), 2025 SCC OnLine Gau 3064 
J. Lalramchhuanga v. Re. Intach, (Mridul Kumar Kalita and Shamima Jahan, JJ.), 2025 SCC 

OnLine Gau 3045 
Jumdo Doji v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 3036 
Juri Baruah v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 3068 
Kajom Jini v. State of A.P., (Kardak Ete, J.), 2025 SCC OnLine Gau 3057 
Kiyelho Aye v. State of Nagaland, (Kakheto Sema, J.), 2025 SCC OnLine Gau 3050 
Lakshi Kanta Das v. Baroda Das, (Parthivjyoti Saikia, J.), 2025 SCC OnLine Gau 3042 
Lakshi Kanta Das v. Baroda Das, (Parthivjyoti Saikia, J.), 2025 SCC OnLine Gau 3043 
Limi Loyi v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 3035 
Limin Ango v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 3034 
Nabam Tadik v. State of A.P., (Kardak Ete, J.), 2025 SCC OnLine Gau 3060 
North India Engineering v. State of A.P., (Kardak Ete, J.), 2025 SCC OnLine Gau 3055 
Nur Abbas v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3052 
Phuyosa Yobin v. State of A.P., (Kardak Ete and Budi Habung, JJ.), 2025 SCC OnLine Gau 3046 
Puspa Kanta Pegu v. State of Assam, (Sanjay Kumar Medhi and Yarenjungla Longkumer, JJ.), 2025 

SCC OnLine Gau 3040 
Rahul Roy v. State of Assam, (Parthivjyoti Saikia, J.), 2025 SCC OnLine Gau 3033 
Ramanuj Chakraborty v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3053 
Rongsennukshi v. Kesonyu Yhome, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 3038 
RT Enterprise v. State of A.P., (Kardak Ete, J.), 2025 SCC OnLine Gau 3056 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734867


 - 10 - 

© EBC Publishing Pvt Ltd 

Samraj Sur Chakma v. State Information Commission, (Kardak Ete, J.), 2025 SCC OnLine Gau 3061 
Sang Youm v. State of A.P., (Kardak Ete, J.), 2025 SCC OnLine Gau 3051 
Shree Shyam Enterprise v. State of Assam, (Michael Zothankhuma, J.), 2025 SCC OnLine Gau 3067 
Sonto Chetry v. Bomli Basar, (Budi Habung, J.), 2025 SCC OnLine Gau 3044 
Steel & Grip v. Debts Recovery Tribunal, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3071 
Sunirmal Bhattacharjee v. Union of India, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 SCC 

OnLine Gau 3049 
Tajer Riyang v. Union of India, (Kardak Ete, J.), 2025 SCC OnLine Gau 3058 
Vijay Jamoh v. State of A.P., (Kardak Ete and Budi Habung, JJ.), 2025 SCC OnLine Gau 3047 

  
Gujarat High Court   [121] 

Aarif v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2130 
Aashukhan Jalalkhan Sumara v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 

2144 
Alpeshbhai Hakabhai Garambhadiya v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 

2053 
Anilbhai Popatbhai Rathva v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2104 
Arjun Rupeshbhai Parmar v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2077 
Arvindbhai Babubhai Vavadiya v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2076 
Asgarhusen v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2044 
Ashokbhai v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2078 
B.B. Yadav v. Food Corpn. of India, (Hemant M. Prachchhak, J.), 2025 SCC OnLine Guj 2085 
Bablu Kumar Suresh Kumar v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2107 
Babuji Harjiji Prajapati v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2048 
Bhaddu Chandarsinh Kalesh v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2103 
Bhaveshbhai v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2041 
Bhavin v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2058 
Bherulal Aalaramji Palaji Mina v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 2135 
Binodkumar Harikant Sharma v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2057 
Chandaliya Krishna Ambalal v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj 

2098 
Chandansingh Padamsingh Champawat v. Mahavirsingh Bharatsingh Vaghela, (Maulik J. Shelat, 

J.), 2025 SCC OnLine Guj 2029 
Chetan Hasmukhbhai Patel v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2111 
Chetan Sunil Vagh v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2055 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734908


 - 11 - 

© EBC Publishing Pvt Ltd 

Chetankumar Pranjivandas Rana v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 
2043 

Chiragbhai Jivanbhai Sarvaiya v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2062 
Dashrathbhai Sursangbhai Sindhav v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 

2080 
Deepu P.S. v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2105 
Deraiya Bhavesh Narendrabhai v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj 

2093 
Devraj Meghraj Gadhvi v. Bhanushali Babubhai Vershi, (Maulik J. Shelat, J.), 2025 SCC OnLine 

Guj 2096 
Dhanabhai Aalabhai Kodiyatar v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 2139 
Dharmisthaben Amaratbhai Shrimali v. Purani Tarunkumar Revandas, (Maulik J. Shelat, J.), 2025 

SCC OnLine Guj 2087 
Dishant v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2081 
Faizan Yakub Madara v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2059 
Farhajkhan Dilavarkhan Pathan v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine 

Guj 2118 
Gajendra Devkinandan Sharma v. State of Gujarat, (Cheekati Manavendranath Roy and D.M. 

Vyas, JJ.), 2025 SCC OnLine Guj 2045 
Gayakwad Sunil Ratilal v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2110 
Gomatiben Bhikhaji Thakor v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2050 
Haiyaru Enterprise v. Maheshbhai Ranchhodbhai Parikh, (Maulik J. Shelat, J.), 2025 SCC OnLine 

Guj 2095 
Hareshbhai v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2079 
Hathibhai Bhagabhai Bharwad (Jhapda) v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine 

Guj 2082 
Hemubha Rambha Gadhvi v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2051 
Hirenbhai Ishwarbhai Jotaniya v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2067 
Hukamaram Harakharam Prajapati v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine 

Guj 2128 
Imtiyaz Abdul Hamid Surti v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2064 
Ishaben v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2039 
Ishwarbhai Raghunathbhai Patel v. Principal, (Niral R. Mehta, J.), 2025 SCC OnLine Guj 2090 
Jagdishbhai Rumalbhai Parmar v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 

2047 
Jansari Ashwinkumar v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2109 
Jayesh Dhandhabha Manek v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2102 
Kadusinh Narusinh Ravat v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2075 
Kailashkumar Masararam Chhogaram Meghwal v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, 

JJ.), 2025 SCC OnLine Guj 2143 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734996


 - 12 - 

© EBC Publishing Pvt Ltd 

Karanbhai Badarbhai Vanzara v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2049 
Katara Naineshkumar Amrutbhai v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine 

Guj 2101 
Kaushikji Kantiji Rathod v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2065 
Kevalbhai Kishorbhai Sondarva v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 2136 
Kiranbhai Manabhai Solanki v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2117 
Lakhansing Lalsing Thakursing Bavri v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 

SCC OnLine Guj 2137 
Madhusudan Tulsidas Parmar v. Uttar Gujarat VIJ Co. Ltd., (Sandeep N. Bhatt, J.), 2025 SCC 

OnLine Guj 2089 
Mahaveersinh v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2052 
Mahendra v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2138 
Mansuri Sohel Hamid v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2116 
Mazharkhan Yusufkhan Pathan v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2038 
Merubhai Ramjibhai Bhumbhariya v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 

2036 
Milan v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2033 
Mirza Anjumanbanu Aslambhai v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2108 
Mohasin v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2123 
Mohd. Harun Abdul Rahim Shaikh v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine 

Guj 2149 
Mohd. Ilyas Ahamad Mukhtar Bhaiyat v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine 

Guj 2032 
Mohini Khemchand Gulbani v. Devendrabhai Ganpatbhai Malhotra, (Maulik J. Shelat, J.), 2025 

SCC OnLine Guj 2094 
Moinkhan v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2134 
Mukeshbhai Ishwarbhai Patel v. Patel Sureshbhai Vasrambhai, (Maulik J. Shelat, J.), 2025 SCC 

OnLine Guj 2030 
Nagendrasinh Ganpatsinh Chandrawat v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine 

Guj 2072 
Naresh Punmaram Bishnoi v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2070 
Nihal v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2142 
Nilesh v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2040 
Nitesh Gulabbhai Chauhan v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2069 
Niyaazhussain v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2132 
Omprakash v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2127 
Parekh Sagarkumar Vijaybhai v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2100 
Patel Kaminiben Vinodbhai v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj 2092 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734945


 - 13 - 

© EBC Publishing Pvt Ltd 

Prakash Savjibhai Rathod v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine 
Guj 2148 

Praveen Motilal Gameti v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2106 
Pravinbhai Hakabhai Tamboliya v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 

2054 
Punamben Vinod Ravidnra Beldar v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 

2063 
Radhu Bhursih v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2113 
Rahul Shantilal Kharadi v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2074 
Rajanibhai Karshanbhai Khunt v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2061 
Rajeshbhai Rameshbhai Patel v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2114 
Rajkumarsinh v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2126 
Rajnish Haribhai Shrimali v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2056 
Rakesh v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2124 
Rakeshbhai Bharatsinh Rathod v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2122 
Ramabhai Ramsinhbhai v. Bhanuben Manjibhai Kharva, (Maulik J. Shelat, J.), 2025 SCC OnLine 

Guj 2097 
Rameshbhai v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2066 
Ramizkhan Nadirkhan Pathan v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 

2042 
Rathva Shaileshbhai Shankarbhai v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine 

Guj 2112 
Ravibhai Kandiya v. Union of India, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2140 
Rohit v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2037 
Salim Miya Hussain Miya Rathod v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine 

Guj 2150 
Sanjay v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2133 
Sanketbhai Bharatbhai Sheladiya v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 

2084 
Sayarabibi Dawoodkha Pathan v. Abdul Hamid Gulam Rasul Sheikh, (Maulik J. Shelat, J.), 2025 

SCC OnLine Guj 2031 
Sayeed v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2146 
Shailendra v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2125 
Shailesh Hiralal Shah v. State of Gujarat, (Nikhil S. Kariel, J.), 2025 SCC OnLine Guj 2088 
Shailesh v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2141 
Shanabhai Amarsingbhai Talpada v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine 

Guj 2120 
Shankarlal Kanjiram v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2115 
Subhash Ramsevak Tomar v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2046 
Sunil v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2147 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735000


 - 14 - 

© EBC Publishing Pvt Ltd 

Sureshbhai Dolubhai Vikma v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 
OnLine Guj 2145 

Sureshbharti Dalubharti Gosai v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 
2119 

Tadavi Balubhai Jivanbhai v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj 2091 
Thakor Sureshji Laxmanji Punjaji v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 

2073 
United India Insurance Co. Ltd. v. Subhadra, (Hemant M. Prachchhak, J.), 2025 SCC OnLine Guj 

2086 
Vanrajbhai Jorubhai v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 2034 
Vasim Noormahammad Mansuri v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 2129 
Vikram Manubhai Amratbhai Surela v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 

SCC OnLine Guj 2131 
Vilki Sanmukhlal Tamakuwala v. State of Gujarat, (Niral R. Mehta, J.), 2025 SCC OnLine Guj 2099 
Vishalbhai Pravinchandra Sonawala v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 

2035 
Vishalkumar Manubhai Parmar v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 

2071 
Vitthalbhai Balabhai Pateliya v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2121 
Yakub Gaffur Alli v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 2060 
Yuvrajsinh Rajendrasinh Jadeja v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 

2083 
  
Himachal Pradesh High Court   [60] 

Aakash Negi v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2007 
Abhishek Bhardwaj v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2008 
Ajay Kumar Verma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2048 
Anil Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2047 
Archana Kumari v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2046 
Atul Tomar v. H.P. State Coop. Marketing & Consumer Federation Ltd., (Vivek Singh Thakur and 

Ranjan Sharma, JJ.), 2025 SCC OnLine HP 2055 
Birbal Singh v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2049 
Brijesh Stone Crusher v. H.P. SEB Ltd., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2027 
Chandra Devi v. HPSEBL, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2044 
Deepak Manta v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2018 
Deva Kumari v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2006 
Devi Chand v. Dr. Y.S. Parmar University, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2033 
Dinesh Kumar v. Sanjeev Kumar Verma, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2004 
Dinesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2045 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735049


 - 15 - 

© EBC Publishing Pvt Ltd 

Durga Chand v. Union of India, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2017 
Goldmine Stone Crusher v. H.P. SEB Ltd., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2024 
Happy Stone Crusher v. H.P. SEB Ltd., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2025 
Ishwar Dass v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2020 
Jagdish Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2029 
Kamla Devi v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2022 
Kishor Lal v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2014 
Krish Steel Wire Rope Industries v. Rajesh Kumar, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2003 
Kunal Stone Crusher v. H.P. SEB Ltd., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2026 
Lalita v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2043 
Madan Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2021 
Mahender v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2040 
Mahesh Gautam v. Rajeev Kohli, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2012 
Maina Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2037 
Meena Devi v. Anchal Ranaut, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2011 
Mehta Raghuvindra Singh v. Neerja, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2002 
Naresh Kumar v. Sandhya Devi, (Vivek Singh Thakur, J.), 2025 SCC OnLine HP 2001 
Pankaj Sharma (Dr.) v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2030 
Pyar Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2036 
Raghunath v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2035 
Raj Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2028 
Rajesh Chander v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2013 
Sahib Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2010 
Sangeeta Verma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2041 
Sanjeev Kumar Barotra v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2053 
Sewa Ram v. Beena Devi, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC OnLine HP 

2057 
Shalander Sharma v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2005 
Shalini Dhiman v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2034 
Shankar Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2019 
Shaukat Ali v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2050 
Shiv Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2023 
Shoukat Ali v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2032 
Sohan Lal v. HPSEBL, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2039 
State of H.P. v. Amar Nath, (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2025 SCC OnLine HP 

2059 
Subhash Thakur (Dr.) v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2025 SCC 

OnLine HP 2056 
Udaar Rattan v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2015 
Union of India v. Mohan, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2000 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735004


 - 16 - 

© EBC Publishing Pvt Ltd 

United India Insurance Compay v. Vijay Kumar, (Vivek Singh Thakur, J.), 2025 SCC OnLine HP 
2058 

Usha Verma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2042 
V v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2009 
Vijay Kumar v. H.P. SEB Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2054 
Vijay Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2038 
Vijay Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2052 
Vijay Soni v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2016 
Vinod Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2051 
Yash Paul Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2031 

  
Jharkhand High Court   [6] 

Brijlal Bedia v. Commr., (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2712 
Dinesh Kumar Paswan v. Mohd. Sarif, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 

2713 
Jaggu Mandal v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2710 
Om Prakash Kesri v. Puran Ram, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2715 
Pappu Shaw v. State of Jharkhand, (Pradeep Kumar Srivastava and Rongon Mukhopadhyay, JJ.), 

2025 SCC OnLine Jhar 2711 
State of Jharkhand v. Chumnu Oraon, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025 

SCC OnLine Jhar 2714 
  
Jammu and Kashmir High Court   [1] 

Sabreena Akther v. State (UT of J&K), (Mohd. Yousuf Wani, J.), 2025 SCC OnLine J&K 614 
  
Karnataka High Court   [56] 

Amarnath v. Kanthamaney Polymer (P) Ltd., (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1260 
Anand v. State of Karnataka, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 1223 
Anjinappa v. Lakshmamma, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 1249 
Ayyanagouda v. State of Karnataka, (V. Srishananda, J.), 2025 SCC OnLine Kar 1241 
B.V. Anjani Bai v. Canara Bank, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1273 
Bannuru Fisheries Coop. Society Ltd. v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2025 SCC 

OnLine Kar 1271 
Chidananda Parashu Naykar v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1227 
Danavva v. State of Karnataka, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 1224 
Eknathrao v. State of Karnataka, (V. Srishananda, J.), 2025 SCC OnLine Kar 1246 
G.S. Basavarajaiah v. Gangamma, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1258 
Girisha v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1230 
HRD Integrated Manpower Solution v. Pankaj Srivastava, (S. Sunil Dutt Yadav, J.), 2025 SCC 

OnLine Kar 1267 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735203


 - 17 - 

© EBC Publishing Pvt Ltd 

Imran Patel v. State, (V. Srishananda, J.), 2025 SCC OnLine Kar 1245 
Ishwarappa v. State of Karnataka, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 1222 
Jeffrey Sebastian Fernandez v. Catholic Club, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1259 
Kanakaraju v. State of Karnataka, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1262 
Kiran Sangappa Bavalatti v. State of Karnataka, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 

1240 
Laxmi Suresh Achari v. Bhaskar Gopal Achari, (R. Devdas and K.V. Aravind, JJ.), 2025 SCC 

OnLine Kar 1248 
Laxmibai v. Ningappa, (Ravi V. Hosmani, J.), 2025 SCC OnLine Kar 1251 
M. Ramappa v. Chandrakanth N. Hiremath, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1256 
M. Venkatesh v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 1221 
Manjunath S. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1238 
Master Mind Sports & Cultural Assn. v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2025 SCC 

OnLine Kar 1268 
Master Paresh M.S. v. State of Karnataka, (Anu Sivaraman and K. Manmadha Rao, JJ.), 2025 SCC 

OnLine Kar 1266 
Mohd. Ali P. v. Union of India, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1229 
Mohd. Munna v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1232 
Mujahid Pasha v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1228 
Muniyappa v. State of Karnataka, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1272 
Naveen Kumar N. v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1234 
Nawaz v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1237 
Nishath Banu v. Mohd. Afroz Modi, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 1247 
P. Prithviraj v. Bangalore Electricty Supply Co., (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1265 
P.J. Thomas v. Abdul Rahiman, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 1261 
Prashant V. Ukadagtri v. State of Karnataka, (V. Srishananda, J.), 2025 SCC OnLine Kar 1244 
R. Mallikarjuna v. R. Kathyayini, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1254 
Rangalakshmamma v. Lingarathnamma, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1255 
Renuka v. State of Karnataka, (V. Srishananda, J.), 2025 SCC OnLine Kar 1243 
S.H. Muddahanumaiah v. Karnataka Grameena Bank, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine 

Kar 1263 
Sabanna v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1236 
Sai Ramesh v. Bharathi, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1257 
Santhosh C.J. v. Canara Bank, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1274 
Shakuntalbai v. Rajesh, (Ravi V. Hosmani, J.), 2025 SCC OnLine Kar 1220 
Shiva v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1235 
Shridhar K. Naik v. Mahaganapati Finance & Investments Corpn., (Venkatesh Naik T., J.), 2025 

SCC OnLine Kar 1239 
Siddappa v. Nazeer Ammad, (Ravi V. Hosmani, J.), 2025 SCC OnLine Kar 1252 
Sitansu Shekhar Acharya v. Union of India, (Anu Sivaraman and K. Manmadha Rao, JJ.), 2025 SCC 

OnLine Kar 1275 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735211


 - 18 - 

© EBC Publishing Pvt Ltd 

State of Karnataka v. Dr. Ganesh H., (S.G. Pandit and T.M. Nadaf, JJ.), 2025 SCC OnLine Kar 1253 
Superintendent Engineer (ELE) v. Mallamma, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 1270 
Syed Suban v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1231 
Uday v. State of Karnataka, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 1225 
Vanitha K. v. True Home Finance Ltd., (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1264 
Vedavathi Balaraju v. Union Bank of India, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1269 
Veeran Gouda v. State of Karnataka, (V. Srishananda, J.), 2025 SCC OnLine Kar 1242 
Velu v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1226 
Yadul v. Ahamed, (Ravi V. Hosmani, J.), 2025 SCC OnLine Kar 1250 
Yasmeen v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1233 

  
Kerala High Court   [101] 

A.C. Housing & Agricultural Development v. Muthoot Bankers, (Sathish Ninan and P. Krishna 
Kumar, JJ.), 2025 SCC OnLine Ker 3862 

A.V. Nirmala v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 3847 
Abdil Razak A. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3822 
Abdul Salim v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3891 
Akbar Ali A.V. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 3849 
Ameer S. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3819 
Arun v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 3851 
Ayush Saji v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3818 
Basant Satheesh v. CIT, (Viju Abraham, J.), 2025 SCC OnLine Ker 3898 
Bharat Singh Rawat v. National Institute of Technology, (D.K. Singh, J.), 2025 SCC OnLine Ker 

3880 
Biju George M. v. RTA, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3911 
Biju Molla v. State of Kerala, (P.B. Suresh Kumar and Jobin Sebastian, JJ.), 2025 SCC OnLine Ker 

3845 
Biju S. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3831 
Binuraj v. State of Kerala, (Gopinath P., J.), 2025 SCC OnLine Ker 3843 
Boaz James v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3825 
Century Club v. Excise Commr., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3877 
Chacko Thomas v. Collector, (S. Manu, J.), 2025 SCC OnLine Ker 3907 
Chinju v. K.S. Binu, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 3859 
Cleetus Antony v. Federal Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3875 
Dasan Paul v. State of Kerala, (S. Manu, J.), 2025 SCC OnLine Ker 3913 
Dileep L.P. v. Canara Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3895 
Eldhose Varghese v. Axis Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3890 
Geetha G. v. GIC Housing Finance Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3873 
Geetha Thirunilath v. Muthoot Housing Finance Co. Ltd., (Mohammed Nias C.P., J.), 2025 SCC 

OnLine Ker 3912 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735311


 - 19 - 

© EBC Publishing Pvt Ltd 

Geetha v. Revenue Divisional Officer, (C.S. Dias, J.), 2025 SCC OnLine Ker 3887 
Geo George v. Jorly, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 3860 
Hafees M. v. Kerala State Coop. Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3879 
Hamza M. v. State of Kerala, (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., JJ.), 2025 

SCC OnLine Ker 3865 
Hotel White Dammar International (P) Ltd. v. State of Kerala, (Viju Abraham, J.), 2025 SCC 

OnLine Ker 3874 
Housing Development Finance Corpn. Ltd. v. Special Tahsildar (LA), (S. Manu, J.), 2025 SCC 

OnLine Ker 3894 
Iqlas T.V. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3834 
Jafarkhan v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3821 
James Kutty v. Sub Collector & Maintenance Tribunal, (Devan Ramachandran and M.B. 

Snehalatha, JJ.), 2025 SCC OnLine Ker 3867 
Jayasree Kochalu v. State of Kerala, (P.B. Suresh Kumar and Jobin Sebastian, JJ.), 2025 SCC 

OnLine Ker 3914 
Jijesh K.P. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3826 
Jobin v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3832 
Joy Mathew v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 3885 
Junaid v. Union of India, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3892 
K. Chandrasekharan v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 3884 
K.R. Anoop (Dr.) v. State of Kerala, (Dr Kauser Edappagath, J.), 2025 SCC OnLine Ker 3852 
K.V. Mohammed Naseer v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 3872 
KT Gangadharan v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 3854 
Kunhalan v. Cherpalcheri Coop. Urban Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine 

Ker 3908 
Kunhammedkutty v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 3850 
Kurian Vincent v. Can Fin Homes Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3871 
Kuttankulangara Devaswom v. C.P. Raghava Pisharadi, (C. Pratheep Kumar, J.), 2025 SCC 

OnLine Ker 3863 
L. Daivadanam v. Secretary to Department of General Education, (S. Manu, J.), 2025 SCC OnLine 

Ker 3881 
Lekshmi G. v. Bank of India, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3868 
M.A. Mathai v. Elangulam Service Coop. Bank Ltd., (Viju Abraham, J.), 2025 SCC OnLine Ker 

3869 
M.P. Prajin v. State of Kerala, (Raja Vijayaraghavan V. and K.V. Jayakumar, JJ.), 2025 SCC 

OnLine Ker 3844 
Maju Mathai v. Kerala Gramin Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3901 
Maneesh Dev D. v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3904 
Mohd. Saifudeen v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3836 
Mubhasheer v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3835 
Muneeba Shamsudeen v. Mohd. Safeek, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC 

OnLine Ker 3857 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735256


 - 20 - 

© EBC Publishing Pvt Ltd 

National Insurance Co. Ltd. v. P.M.A. Fruits Co., (Shoba Annamma Eapen, J.), 2025 SCC OnLine 
Ker 3856 

Navas C.M. v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 3841 
Navas P.A. v. Superintendent General Hospital, (Viju Abraham, J.), 2025 SCC OnLine Ker 3897 
Nazeera K.A. v. Revenue Divisional Officer, (C.S. Dias, J.), 2025 SCC OnLine Ker 3878 
Nisha Muhammed v. Federal Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3896 
Nithin v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3837 
Niyas P.N. v. Perumbavoor Municipality, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3900 
NJ George v. State of Kerala, (C. Jayachandran, J.), 2025 SCC OnLine Ker 3893 
Noushad v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3838 
P.C. Babu v. Travancore Cements Lyd., (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., 

JJ.), 2025 SCC OnLine Ker 3866 
P.P. Haridasan v. Collector, (Viju Abraham, J.), 2025 SCC OnLine Ker 3899 
Peter P.A. v. Tahsildar, Kanayannur Taluk, (C. Jayachandran, J.), 2025 SCC OnLine Ker 3876 
Philip T. Peeliyani v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3910 
Prabhajith V. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3815 
Pradeep Jana v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3828 
R. Shaji v. State of Kerala, (N. Nagaresh, J.), 2025 SCC OnLine Ker 3888 
Rabiya K.M. v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 3882 
Radhamany v. Bahuleyan, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 3855 
Rafeeq v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3827 
Rajanikanta Ranjita v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3823 
Raphy v. State of Kerala, (Dr Kauser Edappagath, J.), 2025 SCC OnLine Ker 3853 
Ravi Sankar v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 3848 
Rays Travels Bureau v. Padmaja Narayanankutty, (A. Muhamed Mustaque and Johnson John, JJ.), 

2025 SCC OnLine Ker 3861 
Robinson v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 3846 
Saithalavi v. Shoranur Coop. Urban Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

3902 
Sajila v. Ponani Coop. Urban Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3870 
Sajith v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3833 
Salmankhan v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3816 
Seena A.S. v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 3883 
Shibu Ayyappan Kandathil v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 

3817 
Shiju v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3820 
Shylaja v. Ottapalam Coop. Urban Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

3905 
Sindhu V. Nair v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3824 
Sinosh C.M. v. UCO Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3906 
Sivakumar J. v. Union of India, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3889 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735288


 - 21 - 

© EBC Publishing Pvt Ltd 

Smiju Sunny v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3830 
Stella Maria Thomas v. Honey G. Alexander, (A. Muhamed Mustaque and Johnson John, JJ.), 2025 

SCC OnLine Ker 3842 
Suhara v. State, (S. Manu, J.), 2025 SCC OnLine Ker 3909 
Umarul Sabith v. State, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3840 
Ummini Kadavath Habeebulla v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 3886 
Unicure (India) Ltd. v. State of Kerala, (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., 

JJ.), 2025 SCC OnLine Ker 3864 
V.D. Tomy v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 3814 
Vandana Ramachandran v. Shijith R. Krishanan, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 

SCC OnLine Ker 3858 
Vishnu B.C. v. HDFC Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 3903 
Wilson P.C. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3839 
Zabir Alam v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 3829 

  
Madras High Court   [66] 

A. Shanmugasundaram v. E. Elangovan, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 2773 
A. Sundaram (Dr.) v. V. Shanmugam, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 2770 
Alagammal v. State, (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad 2794 
Anand v. State, (N. Senthilkumar and M.S. Ramesh, JJ.), 2025 SCC OnLine Mad 2784 
Anandkumar v. S. Suren Babu, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2793 
Anbu v. State, (N. Senthilkumar and M.S. Ramesh, JJ.), 2025 SCC OnLine Mad 2786 
Apex Laboratories (P) Ltd. v. Knoll Healthcare (P) Ltd., (Senthilkumar Ramamoorthy, J.), 2025 

SCC OnLine Mad 2771 
Arammal v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 2806 
C. Dhanam v. Collector, (C. Saravanan, J.), 2025 SCC OnLine Mad 2827 
C. Krishniah Chetty & Sons (P) Ltd. v. Deepali Co. (P) Ltd., (Senthilkumar Ramamoorthy, J.), 

2025 SCC OnLine Mad 2762 
C. Vijayakumar v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 2792 
Chaitanya Residential Welfare Assn. v. State, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 

2823 
Chennai Global Investment One Development (P) Ltd. v. P. Rajagobal, (M. Dhandapani, J.), 2025 

SCC OnLine Mad 2765 
Cybercity Housing (P) Ltd. v. Inspector General of Registration, (Mohammed Shaffiq, J.), 2025 

SCC OnLine Mad 2815 
Giri Neeli v. Regional Passport Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 2825 
Gopi v. Shanthi, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 2768 
J. Thomas v. S. Venkadeswaran, (M. Dhandapani, J.), 2025 SCC OnLine Mad 2764 
J.G. Spinning Mills(P) Ltd. v. T.N. Power Distribution Corpn. Ltd., (N. Anand Venkatesh, J.), 2025 

SCC OnLine Mad 2811 
Jegadeesh v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 2798 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735351


 - 22 - 

© EBC Publishing Pvt Ltd 

Jeyakodi v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 2803 
Joe Praveen Kumar James Rose v. Union of India, (C. Kumarappan, J.), 2025 SCC OnLine Mad 

2819 
Johny v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 2788 
JSW Renew Energy Ltd. v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 2821 
K. Kanagavel v. Shanmuga Sigamani, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 

2781 
K. Thilagaraj v. Madurantakam Municipality, (M. Sundar and Hemant Chandangoudar, JJ.), 2025 

SCC OnLine Mad 2816 
Karunakaran v. Malavan, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 2769 
Karuppan v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 2826 
Kida-Mutuvor Sangam v. Collector, (S. Srimathy, J.), 2025 SCC OnLine Mad 2796 
M. Jaiganesh v. Sri. Visalam Chit Fund Ltd., (M. Dhandapani, J.), 2025 SCC OnLine Mad 2766 
M. Nallamuhu v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 2799 
M. Ronald v. Commr. of Corpn., (S.M. Subramaniam and A.D. Maria Clete, JJ.), 2025 SCC OnLine 

Mad 2797 
Manneeswar Textiles (P) Ltd. v. T.N. Power Distribution Corpn. Ltd., (N. Anand Venkatesh, J.), 

2025 SCC OnLine Mad 2809 
Metropolitan Transport Corpn. (Chennai) Ltd. v. Commr. of Labour, (P. Dhanabal, J.), 2025 SCC 

OnLine Mad 2814 
N. Muthusamy v. State, (K.R. Shriram, C.J. and Sunder Mohan, J.), 2025 SCC OnLine Mad 2818 
Nadiadwala Grandson Entertainment (P) Ltd. v. BSNL, (Senthilkumar Ramamoorthy, J.), 2025 

SCC OnLine Mad 2772 
Nazeema v. State, (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad 2807 
Padma v. Commr. of Revenue Administration, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 

2822 
R. Nanda v. State, (N. Senthilkumar and M.S. Ramesh, JJ.), 2025 SCC OnLine Mad 2785 
R. Selvaraj v. K. Veera Raghava Rao, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 

2782 
R.V. Vinoth Kumar v. Kallal Hospitalities (P) Ltd., (Senthilkumar Ramamoorthy, J.), 2025 SCC 

OnLine Mad 2801 
R.V. Vinoth Kumar v. Kallal Hospitalities (P) Ltd., (Senthilkumar Ramamoorthy, J.), 2025 SCC 

OnLine Mad 2802 
Rajalakshmi v. Vijayalakshmi, (S. Sounthar, J.), 2025 SCC OnLine Mad 2775 
Rajeswari v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 2820 
Rajiv Jewellers v. R. Roop Kumar, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 2767 
Rakesh Agarwal v. Shri Ram Distribution Services (P) Ltd., (P. Velmurugan, J.), 2025 SCC OnLine 

Mad 2789 
Rakesh Agarwal v. Shri Ram Distribution Services (P) Ltd., (P. Velmurugan, J.), 2025 SCC OnLine 

Mad 2790 
S. Juliya v. Rama, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 2774 
S. Kalameham v. State of T.N., (C. Saravanan, J.), 2025 SCC OnLine Mad 2812 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735365


 - 23 - 

© EBC Publishing Pvt Ltd 

S. Saravanan v. Shambhu Kalloikar, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 
2783 

Sakthivel Ganesan v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 2791 
Salona Cotspin Ltd. v. T.N. Power Distribution Corpn. Ltd., (N. Anand Venkatesh, J.), 2025 SCC 

OnLine Mad 2810 
Sampath G.V. v. Registrar of Trademarks, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine 

Mad 2800 
Shanmugapriya v. SBI, (K.R. Shriram, C.J. and Sunder Mohan, J.), 2025 SCC OnLine Mad 2808 
Shanthi v. Raja, (S. Sounthar, J.), 2025 SCC OnLine Mad 2780 
Shenbagavalli v. State Human Rights Commission of T.N., (M. Sundar and Hemant 

Chandangoudar, JJ.), 2025 SCC OnLine Mad 2817 
St. Aloysius Girls Higher Secondary School v. Director of School Education, (Shamim Ahmed, J.), 

2025 SCC OnLine Mad 2776 
St. Aloysius Girls Higher Secondary School v. Director of School Education, (Shamim Ahmed, J.), 

2025 SCC OnLine Mad 2777 
St. Aloysius Girls Higher Secondary School v. Director of School Education, (Shamim Ahmed, J.), 

2025 SCC OnLine Mad 2778 
St. Aloysius Girls Higher Secondary School v. Director of School Education, (Shamim Ahmed, J.), 

2025 SCC OnLine Mad 2779 
St. Joseph's Convent Higher Secondary School v. M. Raman, (Shamim Ahmed, J.), 2025 SCC 

OnLine Mad 2795 
Subha v. State, (N. Senthilkumar and M.S. Ramesh, JJ.), 2025 SCC OnLine Mad 2787 
T. Kamala v. Commr. of Land Administration, (S. Sounthar, J.), 2025 SCC OnLine Mad 2805 
T. Mariselvi v. Collector, (G.R. Swaminathan and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 2763 
T.N. Minsara Vaariya Oppantha Thozhilalar Koottamaippu v. TANGEDCO, (P. Dhanabal, J.), 2025 

SCC OnLine Mad 2813 
Thirumathi Muthammal Textiles (P) Ltd. v. T.N. Power Distribution Corpn. Ltd., (C. Saravanan, J.), 

2025 SCC OnLine Mad 2804 
V. Prema v. Greater Chennai Corpn., (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 2824 

  
Manipur High Court   [4] 

Anas Jilani v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC OnLine Mani 352 
Khaidem Mani v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC OnLine Mani 353 
Leishangthem Samarendra Singh v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC 

OnLine Mani 354 
Salam Kunjakishore Singh v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC OnLine 

Mani 355 
  
Meghalaya High Court   [1] 

Kynjaimon Amse v. National Highways Authority of India, (I.P. Mukerji, C.J. and W. Diengdoh, J.), 
2025 SCC OnLine Megh 633 

  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735385


 - 24 - 

© EBC Publishing Pvt Ltd 

Madhya Pradesh High Court   [28] 
Ashok Kumar Mishra v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4283 
Ayubh Khan v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4292 
Ayush Thakkar v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4276 
Bhagwan Das Mudiya v. State of M.P., (Vivek Jain, J.), 2025 SCC OnLine MP 4286 
Bharat Bhushan Sharma v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4297 
Chandrasingh Waskale v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4296 
Chudaman v. M.P. Pashchim Kshetra Vidyut Vitaran Co. Ltd., (Vivek Rusia and Binod Kumar 

Dwivedi, JJ.), 2025 SCC OnLine MP 4278 
Hilkori Dhanak v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 4273 
Jubeda Bano v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4299 
K.L. Patta v. State of M.P., (Vivek Jain, J.), 2025 SCC OnLine MP 4282 
Kashiram v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4295 
Mahant Raghuveerdas Disciple of Ramsnehidas v. Forest Research Institute University, (Anand 

Pathak and Hirdesh, JJ.), 2025 SCC OnLine MP 4277 
Mahesh Chandra Joshi v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC 

OnLine MP 4280 
Manish Jatav v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 4275 
Mo. Jakir Khan v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4293 
Monika Sanyal (Dr.) v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4288 
Mukesh Kumar Malviya v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4294 
Pawan Kumar Jaiswal v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4285 
Pinky Carpenter v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4284 
Rajesh Parmar v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4298 
Ramesh Chandra Rathore v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4289 
Ramnarayan Gandharv v. Finance Department, (Pranay Verma, J.), 2025 SCC OnLine MP 4290 
Rashmi Chouhan (Dr.) v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4287 
Santosh Bai v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4274 
Satyanarayan Sharma v. State of M.P., (Anand Pathak and Hirdesh, JJ.), 2025 SCC OnLine MP 

4279 
Savita Damor v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4300 
Shivlal v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4281 
Tara Sharma v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4291 

  
Patna High Court   [14] 

Abhay Narayan Singh v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 2224 
Abhishek Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 2225 
Bachcha Prasad Sharma v. State of Bihar, (Nani Tagia, J.), 2025 SCC OnLine Pat 2221 
Bidya Singh v. North Bihar Power Distribution Co. Ltd., (G. Anupama Chakravarthy, J.), 2025 

SCC OnLine Pat 2217 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735464


 - 25 - 

© EBC Publishing Pvt Ltd 

Dhanraj Kumar v. State of Bihar, (Harish Kumar, J.), 2025 SCC OnLine Pat 2222 
Mansoor Alam v. State of Bihar, (Harish Kumar, J.), 2025 SCC OnLine Pat 2215 
Panday Gajendra Prasad v. Chairman, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 

2218 
Rajani Ranjan v. Roma Kumari, (P.B. Bajanthri and S.B. Pd. Singh, JJ.), 2025 SCC OnLine Pat 2227 
Ram Sevak Yadav v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2220 
Rani Devi v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 2223 
Sanfiled India Ltd. v. State of Bihar, (K. Vinod Chandran, C.J. and Harish Kumar, J.), 2024 SCC 

OnLine Pat 9101 
Satyam Agro Food Industries (P) Ltd. v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC 

OnLine Pat 2216 
Urmila Devi v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2219 
Vishnu Dayal Choudhary v. Shobha Devi, (P.B. Bajanthri and S.B. Pd. Singh, JJ.), 2025 SCC OnLine 

Pat 2226 
  
Rajasthan High Court   [10] 

Bhajna Ram v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2764 
Harmandeep Singh v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 

2765 
Kaiyul Shah v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2767 
Manish v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2763 
Naresh v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2760 
Naveen v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2768 
Prahlad Ram v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2766 
Rohitash v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2762 
Satyanarayan Sattu v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 

2769 
Saurabh Singh Chouhan v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine 

Raj 2761 
  
Telangana High Court   [9] 

Abdul Nayeem v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 320 
C. Chandra Shekhar v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine 

TS 317 
D. Phani Raja Kumari v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine 

TS 319 
Gudur Madhava Reddy v. Bobbala Raji Reddy, (Renuka Yara, J.), 2025 SCC OnLine TS 316 
K. Ravi Kumar v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 318 
Panabaka Krishnaiah v. District Registrar, (K. Sarath, J.), 2025 SCC OnLine TS 322 
Ram Mohan Lal Desai v. Prakash Chandrani, (Abhinand Kumar Shavili and Tirumala Devi Eada, 

JJ.), 2025 SCC OnLine TS 315 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735568


 - 26 - 

© EBC Publishing Pvt Ltd 

Ramoju Vimala Devi v. Katnapalli Vijayalaxmi, (B.R. Madhusudhan Rao, J.), 2025 SCC OnLine TS 
314 

Vivek Vardhini Education Society v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine 
TS 321 

  
Tripura High Court   [1] 

Gau Gyan Foundation v. Union of India, (T. Amarnath Goud, A.C.J. and Arindam Lodh, J.), 2023 
SCC OnLine Tri 980 

  
Uttaranchal High Court   [29] 

Amit Kashyap v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1771 
Dhiraj Bhandari v. Cricket Assn. of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 

1776 
Diana Euro Chem (P) Ltd. v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 

1778 
Gyan Chandra Sharma v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 

1789 
Haridev College of Law v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 

1780 
Harjinder Singh v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1769 
Irshad Ahmad v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1766 
Lakshmi Lata v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1785 
Madarsa J.I.N. Academy v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 

1782 
Madarsa Markaz Minhajus Malehat v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC 

OnLine Utt 1781 
Mahipal Singh v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1764 
Management Committee of Mandir Shri Hanuman Ji Maharaj v. Nainital Bank, (Ravindra Maithani, 

J.), 2025 SCC OnLine Utt 1777 
Mayank Gupta v. CBSE, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1775 
Praveen Kumar v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1762 
Rahul v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1763 
Ram Kumar v. Alok Nanda, (Manoj Kumar Tiwari, J.), 2025 SCC OnLine Utt 1788 
Ram Shankar Gupta v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1770 
Rao Majid v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1774 
Ronit Chopra v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1767 
Saiful v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1765 
Samee Bansal v. Urban Coop. Bank Ltd., (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1779 
Sandeep Chaudhary v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1768 
Sanjay Gusain v. Cricket Assn. of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 

1783 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735602


 - 27 - 

© EBC Publishing Pvt Ltd 

Sarvjeet Singh v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1784 
Shashikala v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1786 
Shubhash Chandra v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1772 
Surendra Singh v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1773 
Tishtlata Gusain v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1787 
Vaqas Hasan Khan v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 1761 

  
Income Tax Appellate Tribunal   [85] 

ADP India (P) Ltd. v. CIT, (George George K., V.P. and Jagadish, A.M.), 2025 SCC OnLine ITAT 
6223 

Ajinath Suppliers (P) Ltd. v. CIT, (George Mathan, J.M. and Sanjay Awasthi, A.M.), 2025 SCC 
OnLine ITAT 6207 

Akhil Kumar v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine ITAT 6208 
Akhila Devi Javvadi v. CIT, (G. Manjunatha, A.M. and Ravish Sood, J.M.), 2025 SCC OnLine ITAT 

6174 
Alauddin v. CIT, (Sunil Kumar Singh, J.M. and Manish Agarwal, A.M.), 2025 SCC OnLine ITAT 

6189 
Amarjeet Singh Bhatia v. CIT, (Bhagirath Mal Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC 

OnLine ITAT 6216 
Ankit Umeshkumar Shah v. CIT, (Sanjay Garg, J.M. and Annapurna Gupta, A.M.), 2025 SCC 

OnLine ITAT 6155 
Ashwani Shrivastava v. CIT, (Bhagirath Mal Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC 

OnLine ITAT 6213 
Atri Papers (P) Ltd. v. CIT, (Challa Nagendra Prasad, J.M. and Avdhesh Kumar Mishra, A.M.), 

2025 SCC OnLine ITAT 6180 
Bhaba v. CIT, (George Mathan, J.M. and Sanjay Awasthi, A.M.), 2025 SCC OnLine ITAT 6191 
C.I. Finlease (P) Ltd. v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine 

ITAT 6217 
Chittaranjan Locomotive Works Coop. Credit Society Ltd. v. CIT, (Pradip Kumar Choubey, J.M. 

and Rakesh Mishra, A.M.), 2025 SCC OnLine ITAT 6153 
CIT v. Chetan Kothari, (Manu Kumar Giri, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 

6175 
CIT v. Estra Enterprises (P) Ltd., (Manu Kumar Giri, J.M. and Jagadish, A.M.), 2025 SCC OnLine 

ITAT 6173 
CIT v. Happy Commosales (P) Ltd., (Pradip Kumar Choubey, J.M. and Rakesh Mishra, A.M.), 

2025 SCC OnLine ITAT 6151 
CIT v. Hemla Trust, (George George K., V.P. and Jagadish, A.M.), 2025 SCC OnLine ITAT 6181 
CIT v. Kishore Kumar Jain, (S.S. Viswanethra Ravi, J.M. and S.R. Raghunatha, A.M.), 2025 SCC 

OnLine ITAT 6220 
CIT v. M.P. Rajya Sahakari Anusuchit Jati Vitt Evam Vikas Nigam, (B.M. Biyani, A.M. and Paresh 

M. Joshi, J.M.), 2025 SCC OnLine ITAT 6209 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735123


 - 28 - 

© EBC Publishing Pvt Ltd 

CIT v. N.T. Agro Food Products, (Pradip Kumar Choubey, J.M. and Rakesh Mishra, A.M.), 2025 
SCC OnLine ITAT 6182 

CIT v. Narayanasamy Gunasekar, (ABY T. Varkey, J.M. and Amitabh Shukla, A.M.), 2025 SCC 
OnLine ITAT 6215 

CIT v. New Charan Kanwal Finance Co. (P) Ltd., (Pradip Kumar Choubey, J.M. and Rakesh 
Mishra, A.M.), 2025 SCC OnLine ITAT 6192 

CIT v. Parvathy Ayyavu, (S.S. Viswanethra Ravi, J.M. and S.R. Raghunatha, A.M.), 2025 SCC 
OnLine ITAT 6152 

CIT v. Patronage Welfare & Educational Society, (Annapurna Gupta, A.M. and Madhumita Roy, 
J.M.), 2025 SCC OnLine ITAT 6225 

CIT v. Plus Corporate Ventures (P) Ltd., (Annapurna Gupta, A.M. and Madhumita Roy, J.M.), 
2025 SCC OnLine ITAT 6162 

CIT v. RPP Infra Projects Ltd., (Manu Kumar Giri, J.M. and S.R. Raghunatha, A.M.), 2025 SCC 
OnLine ITAT 6177 

CIT v. S.S. Infra, (Suchitra R. Kamble, J.M. and Makarand V. Mahadeokar, A.M.), 2025 SCC 
OnLine ITAT 6178 

CIT v. Suresh Productions, (Vijay Pal Rao, V.P. and Manjunatha G., A.M.), 2025 SCC OnLine 
ITAT 6233 

CIT v. Viney Gems and Jewellery (P) Ltd., (M.S. Madhumita Roy, J.M. and Brajesh Kumar Singh, 
A.M.), 2025 SCC OnLine ITAT 6206 

Cognizant Technology Solutions India (P) Ltd. v. CIT, (ABY T. Varkey, J.M. and S. R. Raghunatha, 
A.M.), 2025 SCC OnLine ITAT 6226 

Daxaben Ashokkumar Dattani v. CIT, (Sanjay Garg, J.M. and Annapurna Gupta, A.M.), 2025 SCC 
OnLine ITAT 6160 

Dharampal Malik v. CIT, (Partha Sarathi Chaudhury, J.M.), 2025 SCC OnLine ITAT 6230 
Dhruv Sanjay Gupta v. CIT, (Amit Shukla, J.M. and Girish Agrawal, A.M.), 2025 SCC OnLine 

ITAT 6194 
Dilip Deodatta Shete v. CIT, (Narendra Kumar Billaiya, A.M. and Sandeep Singh Karhail, J.M.), 

2024 SCC OnLine ITAT 6772 
Diptam Chakraborty v. CIT, (George Mathan, J.M. and Sanjay Awasthi, A.M.), 2025 SCC OnLine 

ITAT 6190 
Dream Residency Twins v. CIT, (Duvvuru RL Reddy, V.P. (KZ)), 2025 SCC OnLine ITAT 6157 
Gnanapragasam Bhaskar v. CIT, (S.S. Viswanethra Ravi, J.M. and S.R. Raghunatha, A.M.), 2025 

SCC OnLine ITAT 6167 
Golecha Promoters Developers and Builders (P) Ltd. v. CIT, (Partha Sarathi Chaudhury, J.M. and 

Arun Khodpia, A.M.), 2025 SCC OnLine ITAT 6201 
Gujarat State Road Development Corpn. Ltd. v. CIT, (Annapurna Gupta, A.M. and Siddhartha 

Nautiyal, J.M.), 2025 SCC OnLine ITAT 6164 
Harikishan Agrawal v. CIT, (Partha Sarathi Chaudhury, J.M. and Arun Khodpia, A.M.), 2025 SCC 

OnLine ITAT 6203 
Hemkunt Foundations v. CIT, (M. Balaganesh, A.M. and Vimal Kumar, J.M.), 2025 SCC OnLine 

ITAT 6195 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735109


 - 29 - 

© EBC Publishing Pvt Ltd 

International Commission on Irrigation and Drainage Employees Provident Fund v. CIT, (Anubhav 
Sharma, J.M. and Avdhesh Kumar Mishra, A.M.), 2025 SCC OnLine ITAT 6211 

Iqbal Ali Jaweed v. CIT, (Vijay Pal Rao, V.P. Manjunatha G., A.M.), 2025 SCC OnLine ITAT 6234 
Jasbir Singh Oberoi v. CIT, (Partha Sarathi Chaudhury, J.M. and Arun Khodpia, A.M.), 2025 SCC 

OnLine ITAT 6205 
Jaypee Infra Ventures (P) Ltd. v. CIT, (Anubhav Sharma, J.M. and Avdhesh Kumar Mishra, A.M.), 

2025 SCC OnLine ITAT 6210 
JD Charitable Trust v. CIT, (S.S. Viswanethra Ravi, J.M. and S.R. Raghunatha, A.M.), 2025 SCC 

OnLine ITAT 6169 
JDS Capital Markets (P) Ltd. v. CIT, (Partha Sarathi Chaudhury, J.M. and Arun Khodpia, A.M.), 

2025 SCC OnLine ITAT 6204 
Kalim Khan v. CIT, (Bhagirath Mal Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine 

ITAT 6218 
Khyati Dilipkumar Dave v. CIT, (Annapurna Gupta, A.M. and Siddhartha Nautiyal, J.M.), 2025 

SCC OnLine ITAT 6172 
Kony INC v. CIT, (George George K., V.P. and Jagadish, A.M.), 2025 SCC OnLine ITAT 6184 
Kukdi Devi v. CIT, (S.S. Viswanethra Ravi, J.M. and S.R. Raghunatha, A.M.), 2025 SCC OnLine 

ITAT 6166 
Kumawat Samaj Trust v. CIT, (S.S. Viswanethra Ravi, J.M. and Jagadish, A.M.), 2025 SCC OnLine 

ITAT 6171 
Lingam v. CIT, (George George K., V.P. and S.R. Raghunatha, A.M.), 2025 SCC OnLine ITAT 

6222 
Madhavi Taneeru v. CIT, (Manjunatha G., A.M. and Ravish Sood, J.M.), 2025 SCC OnLine ITAT 

6232 
Manjeet Singh v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 

6197 
Miles Education (P) Ltd. v. CIT, (Ravish Sood, J.M. and Madhusudan Sawdia, A.M.), 2025 SCC 

OnLine ITAT 6200 
Mira Ghosh v. CIT, (Duvvuru RL Reddy, V.P. (KZ)), 2025 SCC OnLine ITAT 6158 
Munmun Nayak v. CIT, (Duvvuru RL Reddy, V.P. (KZ)), 2025 SCC OnLine ITAT 6163 
Murugan Doraisamy v. CIT, (S.S. Viswanethra Ravi, J.M. and S.R. Raghunatha, A.M.), 2025 SCC 

OnLine ITAT 6168 
Nagendra Singh v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.), 2025 SCC 

OnLine ITAT 6179 
Naina Mohamed Seyad Abdul Kareem v. CIT, (Manu Kumar Giri, J.M. and S. R. Raghunatha, A.M.), 

2025 SCC OnLine ITAT 6221 
Om Sri Krishna Goshala Welfare Society v. CIT, (G. Manjunatha, A.M. and Ravish Sood, J.M.), 

2025 SCC OnLine ITAT 6176 
Precision Hydraulics (P) Ltd. v. CIT, (ABY T. Varkey, J.M. and Amitabh Shukla, A.M.), 2025 SCC 

OnLine ITAT 6214 
Puesh Kumar Gupta v. CIT, (Annapurna Gupta, A.M. and M.S. Madhumita Roy, J.M.), 2025 SCC 

OnLine ITAT 6198 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735112


 - 30 - 

© EBC Publishing Pvt Ltd 

Pyarelal Shaw v. CIT, (Duvvuru RL Reddy, V.P. (KZ) and Rakesh Mishra, A.M.), 2025 SCC 
OnLine ITAT 6159 

Raghav Bahl v. CIT, (Madhumita Roy, J.M. and Naveen Chandra, A.M.), 2025 SCC OnLine ITAT 
6183 

Rajeev Kapoor v. CIT, (Bhagirath Mal Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine 
ITAT 6219 

Ram Azad Pal v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.), 2025 SCC 
OnLine ITAT 6188 

Ravindra Patidar v. NFAC, (Bhagirath Mal Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC 
OnLine ITAT 6212 

Rishabh Kumar Jain v. CIT, (Bhagirath Mal Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC 
OnLine ITAT 6231 

Rising Star Investment v. CIT, (Amit Shukla, J.M. and Girish Agrawal, A.M.), 2025 SCC OnLine 
ITAT 6185 

Sanjeev Poddar v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.), 2025 SCC 
OnLine ITAT 6187 

School of Human Genetics & Population Health v. CIT, (Pradip Kumar Choubey, J.M. and Rakesh 
Mishra, A.M.), 2025 SCC OnLine ITAT 6154 

Sharad Shamrao Sawant v. CIT, (Manish Borad, A.M. and Astha Chandra, J.M.), 2025 SCC OnLine 
ITAT 6202 

Shri Parasnath Alloys (P) Ltd. v. CIT, (Yogesh Kumar U.S., J.M. and Manish Agarwal, A.M.), 2025 
SCC OnLine ITAT 6196 

Shri Sanjay Darsi v. CIT, (Vijay Pal Rao, V.P. and Manjunatha G., A.M.), 2025 SCC OnLine ITAT 
6199 

Siliguri College v. CIT, (Pradip Kumar Choubey, J.M. and Rakesh Mishra, A.M.), 2025 SCC 
OnLine ITAT 6156 

Sithanathan Kalyana Mahall v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine 
ITAT 6229 

Srinivasan Rajasekaran v. CIT, (S.S. Viswanethra Ravi, J.M. and S.R. Raghunatha, A.M.), 2025 
SCC OnLine ITAT 6165 

Subhiksha Hindi Vidhyalaya v. CIT, (George George K., V.P. and Jagadish, A.M.), 2025 SCC 
OnLine ITAT 6227 

Suresh Chand Goel v. CIT, (Yogesh Kumar U.S., J.M. and Manish Agarwal, A.M.), 2025 SCC 
OnLine ITAT 6193 

Tamilnadu Construction Workers Welfare Board v. CIT, (George George K., V.P. and Jagadish, 
A.M.), 2025 SCC OnLine ITAT 6224 

Tanveer Alam v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.), 2025 SCC 
OnLine ITAT 6186 

Vikash Agarwal v. CIT, (Pradip Kumar Choubey, J.M. and Rakesh Mishra, A.M.), 2025 SCC 
OnLine ITAT 6161 

Virudhunagar S. Velaichamy Nadar Polytechnic Managing Board v. CIT, (George George K., V.P. 
and Jagadish, A.M.), 2025 SCC OnLine ITAT 6228 

Youth Service Centre v. CIT, (Annapurna Gupta, A.M. and Siddhartha Nautiyal, J.M.), 2025 SCC 
OnLine ITAT 6170 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735084


 - 31 - 

© EBC Publishing Pvt Ltd 

  
National Company Law Tribunal   [42] 

Agni Alpha Global (P) Ltd., In re, (Chitra Hankare, Member (Judicial) and Dr V.G. Venkata 
Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2458 

Aisan Auto Parts India (P) Ltd., In re, (Harnam Singh Thakur, Member (Judicial) and Shishir 
Agarwal, Member (Technical)), 2025 SCC OnLine NCLT 2463 

Antelopus Energy (P) Ltd., In re, (Khetrabasi Biswal, Member (Judicial) and Kaushalendra Kumar 
Singh, Member (Technical)), 2025 SCC OnLine NCLT 2466 

Axis Bank Ltd. v. Jayshreeben N Intwala, (Chitra Hankare, Member (Judicial) and Dr V.G. Venkata 
Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2452 

Bank of India v. Tirupati Infraprojects (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine NCLT 2478 

Bank of India v. Tirupati Infraprojects (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Dr Sanjeev Ranjan, Member (Technical)), 2025 SCC OnLine NCLT 2487 

Bank of India v. Tirupati Infraprojects (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Dr Sanjeev Ranjan, Member (Technical)), 2025 SCC OnLine NCLT 2488 

Bank of India v. Tirupati Infraprojects (P) Ltd., (Dr Sanjeev Ranjan, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2025 SCC OnLine NCLT 2477 

Canara Bank v. Surender Kumar Bansal, (Bachu Venkat Balaram Das, Member (Judicial) and Dr 
Sanjeev Ranjan, Member (Technical)), 2025 SCC OnLine NCLT 2486 

Canara Bank v. Usha Rani Chopra, (Bachu Venkat Balaram Das, Member (Judicial) and Dr Sanjeev 
Ranjan, Member (Technical)), 2025 SCC OnLine NCLT 2485 

Central Bank of India v. AS Technobuild (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and 
Reena Sinha Puri, Member (Technical)), 2025 SCC OnLine NCLT 2481 

Chandigarh Distillers & Services (P) Ltd., In re, (Harnam Singh Thakur, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2025 SCC OnLine NCLT 2465 

Chandra Prakash Jain v. SBI, (Shammi Khan, Member (Judicial) and Sanjeev Kumar Sharma, 
Member (Technical)), 2025 SCC OnLine NCLT 2470 

Chandra Prakash Jain v. SBI, (Shammi Khan, Member (Judicial) and Sanjeev Kumar Sharma, 
Member (Technical)), 2025 SCC OnLine NCLT 2471 

Envivo Designs (P) Ltd., In re, (Harnam Singh Thakur, Member (Judicial) and Shishir Agarwal, 
Member (Technical)), 2025 SCC OnLine NCLT 2468 

Harri Wind Farms v. Suzlon Global Services Ltd., (Shammi Khan, Member (Judicial) and Sanjeev 
Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2475 

Helios Estate (P) Ltd., In re, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran Ramasamy, 
Member (Technical)), 2025 SCC OnLine NCLT 2461 

Indian Bank v. Arvind Morarji Gambhava, (Chitra Hankare, Member (Judicial) and Dr Velamur G. 
Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2450 

Indian Bank v. Girishbhai Chunilal Vyas, (Chitra Hankare, Member (Judicial) and Dr Velamur G. 
Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2451 

Ishvara Exim (P) Ltd., In re, (Khetrabasi Biswal, Member (Judicial) and Kaushalendra Kumar Singh, 
Member (Technical)), 2025 SCC OnLine NCLT 2460 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735426


 - 32 - 

© EBC Publishing Pvt Ltd 

K.J. Diesels (P) Ltd. v. Nava Healthcare (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and 
Reena Sinha Puri, Member (Technical)), 2025 SCC OnLine NCLT 2484 

Knight Commotrade (P) Ltd., In re, (Harnam Singh Thakur, Member (Judicial) and Shishir Agarwal, 
Member (Technical)), 2025 SCC OnLine NCLT 2464 

Margi Ketan Velvan v. Small Industries Development Bank of India, (Chitra Hankare, Member 
(Judicial) and Dr V.G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 
2474 

MSGI Metatrae (P) Ltd., In re, (Mahendra Khandelwal, Member (Judicial) and Anu Jagmohan Singh, 
Member (Technical)), 2025 SCC OnLine NCLT 2482 

MSRM International Trading (P) Ltd. v. Taaza International Ltd., (Rammurti Kushawaha, Member 
(Judicial) and Charan Singh, Member (Technical)), 2025 SCC OnLine NCLT 2467 

Nona Lifestyle (P) Ltd. v. Zomato Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and Reena Sinha 
Puri, Member (Technical)), 2025 SCC OnLine NCLT 2483 

Pankaj Prabhudayal Goenka v. Pawankumar Trilokchand Agrawal, (Chitra Hankare, Member 
(Judicial) and Dr V.G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 
2473 

S. Rajendran, In re, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran Ramasamy, Member 
(Technical)), 2025 SCC OnLine NCLT 2469 

SBI v. Map Cotton (P) Ltd., (Chitra Hankare, Member (Judicial) and Dr Velamur G. Venkata 
Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2454 

SBI v. Raninga Paper Mills (P) Ltd., (Shammi Khan, Member (Judicial) and Sanjeev Kumar Sharma, 
Member (Technical)), 2025 SCC OnLine NCLT 2449 

Skol Beer Manufacturing Co. Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and 
Radhakrishna Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 2453 

Small Industries Development Bank of India v. Dhruv K. Velvan, (Chitra Hankare, Member (Judicial) 
and Dr V.G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2455 

Small Industries Development Bank of India v. Parth U. Velvan, (Chitra Hankare, Member (Judicial) 
and Dr V.G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2457 

Spencer International Hotels Ltd., In re, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran 
Ramasamy, Member (Technical)), 2025 SCC OnLine NCLT 2462 

Square Yards Consulting (P) Ltd. v. Amb Infraventures (P) Ltd., (Manni Sankariah Shanmuga 
Sundaram, Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine 
NCLT 2480 

Standard Chartered Bank Ltd. v. Ireo Grace Realtech (P) Ltd., (Manni Sankariah Shanmuga 
Sundaram, Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine 
NCLT 2479 

Star Orechem International (P) Ltd. v. Megha Insulations (P) Ltd., (Chitra Hankare, Member 
(Judicial) and Dr Velamur G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine 
NCLT 2476 

Suzlon Global Services Ltd., In re, (Shammi Khan, Member (Judicial) and Sanjeev Kumar Sharma, 
Member (Technical)), 2025 SCC OnLine NCLT 2447 

Thomas George v. Malayalam Industries Ltd., (Madhu Sinha, Member (Technical) and Vinay Goel, 
Member (Judicial)), 2025 SCC OnLine NCLT 2489 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735455


 - 33 - 

© EBC Publishing Pvt Ltd 

Union Bank of India v. Doshion Water Umbrella (Cuddalore) (P) Ltd., (Shammi Khan, Member 
(Judicial) and Sanjeev Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2472 

Unique Coal Corpn. v. Suruchi Processors (P) Ltd., (Shammi Khan, Member (Judicial) and Sanjeev 
Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2448 

Vinayak Tulsides Bhalani v. Sidmak Laboratories (India) (P) Ltd., (Shammi Khan, Member (Judicial) 
and Sanjeev Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2459 

  
Securities Appellate Tribunal   [7] 

Abhipra Capital Ltd. v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding 
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 
2025 SCC OnLine SAT 347 

Alankit Assignments Ltd. v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding 
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 
2025 SCC OnLine SAT 345 

Alankit Assignments Ltd. v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding 
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 
2025 SCC OnLine SAT 346 

Bhogilal Kubadia Legal Heir v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, 
Presiding Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member 
(Technical)), 2025 SCC OnLine SAT 348 

Bholanath Carpets Ltd. v. BSE Ltd., (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member 
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC OnLine SAT 350 

Pioneer Embroideries Ltd. v. National Stock Exchange of India Ltd., (P.S. Dinesh Kumar, Presiding 
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 
2025 SCC OnLine SAT 351 

Trade Show Advisory v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding 
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 
2025 SCC OnLine SAT 349 

  
Central Act   [3] 

Inter-services Organisations (Command, Control and Discipline) Act, 2023 
Inter-services Organisations (Command, Control and Discipline) Rules, 2025 
Rashtriya Raksha University Tribunal of Arbitration (Employees) Statutes, 2025 

  
Central Rules\Orders\Regulations   [12] 

Fertiliser (Inorganic, Organic or Mixed) (Control) Fourth Amendment Order, 2025 
Removal of Licensing Requirements, Stock Limits and Movement Restrictions on Specified 

Foodstuffs (Amendment) Order, 2025 
Indian Forest Service (Fixation of Cadre Strength) Amendment Regulations, 2025 
Securities and Exchange Board of India (Alternative Investment Funds) (Amendment) Regulations, 

2025 
Inland Vessels (Crew and Passenger Accommodation) Amendment Rules, 2025 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001594324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735489


 - 34 - 

© EBC Publishing Pvt Ltd 

Inland Vessels (Prevention and Containment of Pollution) Amendment Rules, 2025 
Inland Vessels (Life Saving Appliances) Amendment Rules, 2025 
Inland Vessels (Fire Fighting Appliances) Amendment Rules, 2025 
Inter-services Organisations (Command, Control and Discipline) Rules, 2025 
Indian Forest Service (Pay) Amendment Rules, 2025 
Foreign Contribution (Regulation) Amendment Rules, 2025 
Rashtriya Raksha University Tribunal of Arbitration (Employees) Statutes, 2025 

  
Central Notification   [36] 

Ministry of Finance [13/2025-Cust (ADD)] 
Ministry of Finance [14/2025-Cust (ADD)] 
Ministry of Finance [15/2025-Cust (ADD)] 
Ministry of Finance [16/2025-Cust (ADD)] 
Ministry of Finance [17/2025-Cust (ADD)] 
Ministry of Finance [41/2025-Cust (NT)] 
Ministry of Finance [42/2025-Cust (NT) [Amendment in Notification No. S.O. 748(E)]] 
Ministry of Finance [43/2025-Cust (NT) [Amendment in Notification No. S.O. 748(E)]] 
Ministry of Agriculture [Noti. No. S.O. 2346(E)] 
Ministry of Commerce and Industry [Amendment in Spices Board Act, 1986 Noti. No. S.O. 2305(E)] 
Ministry of Consumer Affairs [Noti. No. S.O. 2359(E)] 
Ministry of Defence [Inter-services Organisations (Command, Control and Discipline) Rules, 2025 

Noti. No. S.R.O. 10(E)] 
Ministry of Education [Rashtriya Raksha University Tribunal of Arbitration (Employees) Statutes, 

2025 F. No. RRU/REGI/Statutes/Tribunal of Arbitration/2025/513(E)] 
Ministry of Finance [Reconstitution of Joint Hindi Advisory Committee F. No. E-11011/02/2024-

HIC] 
Ministry of Finance [Amendment in Notification No. S.O. 372(E) Noti. No. S.O. 2311(E)] 
Ministry of Health and Family Welfare [Guidelines for acceptance of recycled Polyethylene 

terephthalate as Food Contact Material F. No. SSDIVI-PF0SP20(16)/1/2025-Standard-FSSAI] 
Ministry of Health and Family Welfare [Constitution of National Allied and Healthcare Advisory 

Council Noti. No. S.O. 2310(E)] 
Ministry of Home Affairs [Foreign Contribution (Regulation) Amendment Rules, 2025 Noti. No. 

G.S.R. 342(E)] 
Ministry of Personnel Public Grievances and Pensions [Indian Forest Service (Pay) Amendment 

Rules, 2025 Noti. No. G.S.R. 338(E)] 
Ministry of Personnel Public Grievances and Pensions [Indian Forest Service (Fixation of Cadre 

Strength) Amendment Regulations, 2025 Noti. No. G.S.R. 339(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2370(E)] 
Ministry of Rural Development [Noti. No. S.O. 2307(E)] 
Ministry of Shipping [Noti. No. G.S.R. 346(E)] 
Ministry of Shipping [Noti. No. G.S.R. 348(E)] 
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Ministry of Shipping [Noti. No. G.S.R. 349(E)] 
Ministry of Shipping [Noti. No. G.S.R. 350(E)] 
Ministry of Steel [Revised Domestically Manufactured Iron and Steel Products Policy-2025 Noti. No. 

G.S.R. 341(E)] 
Reserve Bank of India [RBI/2025-26/40] 
Reserve Bank of India [Press Release: 2025-2026/397] 
Reserve Bank of India [RBI/2025-26/39] 
Reserve Bank of India [RBI/2025-26/41] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/SECFATF/P/CIR/2025/74] 
Securities and Exchange Board of India [SEBI/HO/MRD/MRD-PoD-3/P/CIR/2025/75] 
Securities and Exchange Board of India [SEBI/HO/MRD/MRD-TPD-1/P/CIR/2025/76] 
Securities and Exchange Board of India [PR No. 27/2025] 
Securities and Exchange Board of India [SEBI (AIF) (Amendment) Regulations, 2025 SEBI/LAD-

NRO/GN/2025/248] 
  
State Act   [5] 

Haryana Goods and Services Tax (Removal of Difficulties) Order, 2024 
Karnataka State Civil Services (Regulation of Transfer of Medical Officers and Other Staff) 

(Amendment) Ordinance, 2025 
Karnataka State Civil Services (Regulation of Transfer of Medical Officers and Other Staff) Rules, 

2025 
Karnataka Compulsory Service by Candidates Completed Medical Courses (Amendment) Ordinance, 

2025 
Karnataka Platform Based Gig Workers (Social Security and Welfare) Ordinance, 2025 

  
State Rules   [12] 

Haryana Goods and Services Tax (Removal of Difficulties) Order, 2024 
Haryana Goods and Services Tax (Second Amendment) Rules, 2024 
Delhi Goods and Services Tax (Second Amendment) Rules, 2017 
Delhi Goods and Services Tax (Third Amendment) Rules, 2021 
Delhi Goods and Services Tax (Fifth Amendment) Rules, 2020 
Haryana Staff Selection Commission (Process of Recruitment of Group C and D posts) Rules, 2025 
Karnataka State Civil Services (Regulation of Transfer of Medical Officers and Other Staff) Rules, 

2025 
Maharashtra Goods and Services Tax (Third Amendment) Rules, 2018 
Puducherry Prohibition of Employment as Manual Scavengers and their Rehabilitation Rules, 2024 
Puducherry List of Documents for which no formal proof is required Rules, 2025 
Punjab Industries Non-Technical (Group A) Service (First Amendment) Rules, 2025 
Punjab Industries Non-Technical (Group B) Service (First Amendment) Rules, 2025 
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Foriegn Act   [1] 
Health Insurance Portability and Accountability Act, 1996 (US) 

  

  
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 
 
 
 
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002735579


 - 37 - 

© EBC Publishing Pvt Ltd 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

